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(i) District Hospital Campus, Bijapur (Canter Distt. Head Quarters)

Hon'ble Finance Mimister, while presenting the Budget for the year 2014-15, had
announced setting up of four new ATIMS in Andhra Pradesh, West Bengal, Maharashtra
and Purvanchal in UP, and in the Budget 2015-16, has proposed to set up six new
ATIMS in Jammu and Kashmir, Punjab, Tamil Nadu, Himachal Pradesh, Assam and
Bihar. Two new AIIMS in Gujarat and Jharkhand have been announced in Budget
2017-18. However, AIIMS in Karnataka has not been included in any of budget

announcements.
Status of Pradhan Mantri Jan Arogya Yojana in Haryvana

222, KUMARI SELJA: Will the Minister of HEATTH AND FAMILY WELFARE
be pleased to state:

(a) whether the Pradhan Mantri Jan Arogya Yojana (PMJAY) has begun its

implementation;

(b) if so, the progress made under Pradhan Mantri Jan Arogya Yojana (PMIAY)

State-wise including the State of Haryana;
(c) the details of allocation made under the scheme, State-wise;
(d) the details of third-party administrators associated, State-wise; and
(e) the number of beneliciaries under the scheme in the State of Haryana?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI ASHWINI KUMAR CHOUBEY): (a) Yes.

(b) The Memorandum of Understanding (MoU) for implementing Pradhan Mantri
Jan Arogya Yojana (PMIJAY) has been signed with 33 States/UTs out of which
28 States/UTs including State of Haryana have already started extending services to
the targeted beneficiaries since the launch of scheme on 23.09.2018.

(c) The State-wise release of funds made under PMIAY upto 28.01.2019 is given
in the Statement {See below).

(d) The PMIAY is being implemented through trust/insurance as well as mixed

mode as is being adopted by the State Governments concerned. The States implementing
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PMIJAY through trust mode, may engage Third-Party Administrators (TPAs)/
Implementing Support Agency (ISA) for implementing the Yojana through open tendering
process. The Ministry has no role in selection of such TPA/ISA.

{e) The number of beneficiaries under the scheme in the State of Haryana 1s
73,49,722.

Statement

State-wise release made under PMJAY from April 2018 until 28.01.2019

Sl Name of States to whom Amount in crore
No. funds are released

1 2 3

L Andaman and Nicobar Islands 0.05
2. Arunachal Pradesh 231
3 Assam 21.08
4 Bihar 88.27
5. Chandigarh 033
6 Chhattisgarh 114.44
7 Dadra and Nagar Haveli 094
8 Daman and Diu 029
9 (Goa 0.64
10, Guarat 7750
11. Haryana 26.81
12 Himachal Pradesh 7.18
13, Jammu and Kashmir 20.64
14, Jharkhand 48.48

15 Lakshadweep 0.00
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1 2 3
16.  Madhya Pradesh 2957
17.  Maharashtra 2255
18, Manipur 718
19, Mizoram 8.73
20, Nagaland 472
21, Puducherry 031
22, Sikkm 1.03
23, Tamil Nadu 3666
24, Tripura 1281
Uttar Pradesh 327
26, Uttarakhand 1012
27.  West Bengal 193.35
Granp Torar 766.71

Opposition to family planning measures

1223, SHRI RAKESH SINHA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the steps taken to strengthen family planning for population control;

(b) the steps taken in the Financial Years 2016-17. 2017-18 and 2018-19 to make

it effective among minority communities; and

(c) whether Government is also facing protest from minority communities in

implementing family planning?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATT ANUPRIYA PATELD): (a) and (b) The Family Planning programme

TOriginal notice of the question was received in Hindi.



